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HEF TRART i TSN HATA

e fawelt, 29 S, 2026

3. 3495(3).— FrslT FLHTL, THMT oG ATAHaH, 1956 (1956 #7148) (&r =o# za
THT 3h ATATHIT FT TAT &) 6 gRT-3F 6 IT-a1T (1) FRT F&T ARHAT FT TN Fd 20, T
THTLTT 27 19 & TATG oh 3T T TS F Aq98 HewErars § T8 Todn- 7304 & .47, 3.500
Freft ar, fRft. 39.840 ¥ =<y, 6. HT. 53.250 THRAT A€t U¥ A0 2-9/4-a A< faer ue
31.425, .t 31.710 7 .97, 44.665 9% 03 ATz faw * fAuiow/=t&sr (/E7 &9 &7 a9+
FAT(R), STALEAT, Tl 3T TATAT o AT TATS (7T ag qIH sruterd g Sraer w@ferd avie = sqg=t &
T 19T 2, UHT I FT TSI LA o ST S Al ST FLAT &5

Tl ARE, ST 3 A H Baas g, ST Ateri=as it omer-37 i 3T-a1T (1) F Tefi= q@i<h T30 &
forT T g % ST O TS # T AT & YT i At F g 79 % faw srera/sraty w7
ETII

UHT S ST Teaq ITERTT, A7q o< Srertaawe (f0/270) sHue-wearErs &1 fofag =7 #
3T SO 3 IHH S AT AT R SITUAr i |ers ITierm<r, Serashdl &l sT<hd &9 § I7
Foreft fafer sraamit g g9 ST &7 S@|y 3907 ST UF ql el & g9a1s & T aA7 UHT ST S
T F THTY, T[S Fle 2l o0 TAT TIHTET Aa9TF THH, AT T IT AT AT T SATATT HT T
T FATATT T T,

4821 G1/2026 )
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ITH AT T &TT-3 T ITLTT (2) F Tl T Tt grer fohar am & oft sraer sifaw g,
TH ATATAAT & Aeaiid T ATt I F J-X@ih 3T A7 AT TeAH IIAFRTET % Ih F1AaT §
YA g, 3T I Zaag SAThAT T HeA0r o ST @&hat 2|

AT

ST Y29 ST F 98 Fegrare § T ToraEni- 7308 ¥ 3.1, 3.500 wreft 7=, .4, 39.840 vivrr
a1, T, Y. 53.250 THEVAIT 7€t U AU 2-3A/4-a9 B e ue AT 31.425, A 31.710 7 oA
44.665 9 03 AT 5T & M0/ o (7T oS it ST aTet! 63T Aad TIaT §3a41 digd

e 7 "fer fEEem)
ST HT AT I Tl St %7 91 wREER
aajﬁm AT H& T A FTIRR || gRAFTTFE || S 1 amwe CREIRERT
HET (AT THTE) (FFT)
1 2 3 4 5 6
T T ATH: AL
UIEEIEICHCC
1 355 GECOR ety 0.0015 (FFa7 ) 0.0015
2 356 HIHLT et 0.0437 (F:47) 0.0437
3 371 LK Fo 0.0131 (33T ) 0.0131
4 372 fAsft Ffor 0.2363 (FFa7) 0.2363
5 389 fAsft Fior 0.0148 (F:47) 0.0148
6 390 fasft Ffor 0.028 (ZF7¥ ) 0.028
7 391 fAsft Ffor 0.0453 (ZF:47 ) 0.0453
8 392 GECOR] e 0.0066 (FFa7 ) 0.0066
9 393 st o 0.2292 (27T ) 0.2292
10 394 fAsft Ffor 0.0553 (47 ) 0.0553
T T T AL TS
11 137/22 fAsft Ffor 0.0305 (FF47 ) 0.0305
12 137/6 HTHTT F/AF 0.0056 (FF47 ) 0.0056
T T ATH: HR@TETE
TS T ATH: AR TTAT
13 112 AT FOATEH 0.036 (FA7) 0.036
14 113 qET FOATF 0.0521 (AT ) 0.0521
15 114 qT FUAHT 0.1365 (237 ) 0.1365
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16 26 fasfr Fior 0.0878 (47 ) 0.0878
17 27 fAsft Ffor 0.0267 (3#:47) 0.0267
18 28 HIHTLT ety 0.0306 (ZF47 ) 0.0306
19 29 fasfr Fior 0.1579 (FF47) 0.1579
20 84 T FiAFT 0.0469 (747 ) 0.0469
21 85 qHT FOAERT 0.0405 (%37 ) 0.0405
22 86 AT A 0.084 (¥ ) 0.084
23 87 HTHTT Fi/AF 0.0431 (%47 0.0431
24 88 fasfr Fior 0.0102 (FF47) 0.0102
25 89 T Fi/iF 0.1121 (FT) 0.1121
26 90 HTHTT Fi/fF 0.105 (FFa¥ ) 0.105
27 91 qET FOATH 0.059 (ZFAT) 0.059
28 92 AT Fi/fF 0.3412 (F47) 0.3412
29 96 HTHTT Fi/AF 0.3402 (ZF97 ) 0.3402
T T ATH: F AT TGIGTYL

30 10 fAsft Fior 0.0327 (F47) 0.0327
31 11 qET FOATH 0.0852 (%37 ) 0.0852
32 12 HIHT et 0.0817 (ZF:47) 0.0817
33 13 HIHTLT et 0.0362 (#:47 ) 0.0362
34 15 ECAR] UECaE) 0.6725 (F%a7 ) 0.6725
35 16 HIHTLT et 0.3084 (F:47) 0.3084
36 18 GECOR ety 0.0568 (FFa7 ) 0.0568
37 7 fAsft Ffor 0.1563 (#47 ) 0.1563
38 8 fAsft Ffor 0.0333 (F47) 0.0333
39 9 [GEl Ffor 0.064 (ZFT ) 0.064
[T T ATH: AR

40 2468 TR UREoE) 0.076 (3F¥ ) 0.076
41 2469 T Fi/fF 0.1512 (FT) 0.1512
42 2473 HTHTT Fi/fF 0.2831 (F:4T ) 0.2831
43 2511 ECAR UECaE) 0.1663 (FFa7 ) 0.1663
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44 2512 IGEil For 0.475 (F%77) 0.475
45 2513 At T 0.1245 (2947 ) 0.1245
46 2514 fasft o 0.1952 (FaT ) 0.1952
47 2518 qHT FOAERT 0.1349 (3FAT) 0.1349
[Te T ATH: HISHYL
48 311 fasfr o 0.0221 (FFAT ) 0.0221
49 322 IGEl Fo 0.005 (%37 ) 0.005
50 323 fasft o 0.0089 (Fa7 ) 0.0089
51 325 fasfr o 0.001 (F%a¥) 0.001
52 329 fastr ST 0.0004 (Z%47 ) 0.0004
53 334 fasfr o 0.0013 (ZFaT ) 0.0013
54 335 TR iy 0.0015 (Z%47 ) 0.0015
55 337 REARA] LRy 0.0422 (3%97 ) 0.0422
56 339 qEFHTE i 0.0484 (TFaT ) 0.0484
57 340 EEil Fo 0.0017 (33T ) 0.0017
Total 5.6855

[FT.5 CE-RO/NH(O)/NH-730C/2024-25/3A1]
g T, fAeers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th June, 2026

S.0. 3495(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for Construction
of new 2-Lane/4- Lane Major bridges at Km 3+500 on Kali River, km 39+840 on Ganga River, Km 53+250 on
Ramganga River & 03 Minor Bridges at Km 31+425, Km 31+710, Km 44+665 and 01 ROB at Km 36+645 of NH-
730C in the district of Farrukhabad in the state of Uttar Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM (F/R), Farrukhabad in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.
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inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

The land plans and other details of the land to be acquired under their notification are available and can be

Brief description of the land to be acquired with or without structures for Construction of new 2-Lane/4-Lane Major
bridges at Km 3+500 on Kali River, Km 39+840 on Ganga River, Km 53+250 on Ramganga River & 03 Minor
Bridges at Km 31+425, Km 31+710, Km 44+665 of NH-730C in the district of Farrukhabad in the state of Uttar

Pradesh.

State: UTTAR PRADESH

District: FARRUKHABAD

SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Amritpur
Village: Dabri
Non
1 355 Government . 0.0015 (Hectare) 0.0015
Agriculture
Non
2 356 Government . 0.0437 (Hectare) 0.0437
Agriculture
3 371 Private Agriculture 0.0131 (Hectare) 0.0131
4 372 Private Agriculture 0.2363 (Hectare) 0.2363
5 389 Private Agriculture 0.0148 (Hectare) 0.0148
6 390 Private Agriculture 0.028 (Hectare) 0.028
7 391 Private Agriculture 0.0453 (Hectare) 0.0453
Non
8 392 Government . 0.0066 (Hectare) 0.0066
Agriculture
9 393 Private Agriculture 0.2292 (Hectare) 0.2292
10 394 Private Agriculture 0.0553 (Hectare) 0.0553
Village: Chachoopur Jatpura
11 137/22 Private Agriculture 0.0305 (Hectare) 0.0305
12 137/6 Common Agriculture/Non || 4456 (Hectare) 0.0056
Agriculture

Taluk: Farrukhabad

Village: Bhagua Nagla
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13 112 Common Agriculture/Non 0.036 (Hectare) 0.036
Agriculture

14 113 Common Agriculture/Non 0.0521 (Hectare) 0.0521
Agriculture

15 114 Common ﬁgr!"“'t“m/ Non Il 4 1365 (Hectare) 0.1365

griculture

16 26 Private Agriculture 0.0878 (Hectare) 0.0878

17 27 Private Agriculture 0.0267 (Hectare) 0.0267
Non

18 28 Government Adri 0.0306 (Hectare) 0.0306

griculture

19 29 Private Agriculture 0.1579 (Hectare) 0.1579

20 84 Common Agriculture/Non | 5469 (Hectare) 0.0469
Agriculture

21 85 Common Agriculture/Non || 5405 (Hectare) 0.0405
Agriculture

22 86 Common Agriculture/Non 0.084 (Hectare) 0.084
Agriculture

23 87 Common Agriculture/Non || 5439 (Hectare) 0.0431
Agriculture

24 88 Private Agriculture 0.0102 (Hectare) 0.0102

25 89 Common Agr!culture/Non 0.1121 (Hectare) 0.1121
Agriculture
Agriculture/Non

26 90 Common Agriculture 0.105 (Hectare) 0.105

27 01 Common Agriculture/Non 0.059 (Hectare) 0.059
Agriculture

28 92 Common Agr!culture/Non 0.3412 (Hectare) 0.3412
Agriculture

29 9 Common Agriculture/Non || ) 3405 (ectare) 0.3402
Agriculture

Village: Katri Sota Bahadurpur

30 10 Private Agriculture 0.0327 (Hectare) 0.0327

31 1 Common Agriculture/Non 0.0852 (Hectare) 0.0852
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Agriculture
Non
32 12 Government . 0.0817 (Hectare) 0.0817
Agriculture
Non
33 13 Government Adri 0.0362 (Hectare) 0.0362
griculture
34 15 Government || No" 0.6725 (Hectare) 0.6725
Agriculture ' '
Non
35 16 Government . 0.3084 (Hectare) 0.3084
Agriculture
Non
36 18 Government Adri 0.0568 (Hectare) 0.0568
griculture
37 7 Private Agriculture 0.1563 (Hectare) 0.1563
38 8 Private Agriculture 0.0333 (Hectare) 0.0333
39 9 Private Agriculture 0.064 (Hectare) 0.064
Village: Madanpur
Non
40 2468 Government . 0.076 (Hectare) 0.076
Agriculture
41 2469 Common Agriculture/Non || 1515 (ectare) 0.1512
Agriculture
42 2473 Common Agriculture/Non | ) 5831 (Hectare) 0.2831
Agriculture
Non
43 2511 Government . 0.1663 (Hectare) 0.1663
Agriculture
44 2512 Private Agriculture 0.475 (Hectare) 0.475
45 2513 Private Agriculture 0.1245 (Hectare) 0.1245
46 2514 Private Agriculture 0.1952 (Hectare) 0.1952
47 2518 Common Agriculture/Non || - 4349 (ectare) 0.1349
Agriculture
Village: Bhaupur
48 311 Private Agriculture 0.0221 (Hectare) 0.0221
49 322 Private Agriculture 0.005 (Hectare) 0.005
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50 323 Private Agriculture 0.0089 (Hectare) 0.0089
51 325 Private Agriculture 0.001 (Hectare) 0.001
52 329 Private Agriculture 0.0004 (Hectare) 0.0004
53 334 Private Agriculture 0.0013 (Hectare) 0.0013
Non
54 335 Government . 0.0015 (Hectare) 0.0015
Agriculture
Non
55 337 Government Adri 0.0422 (Hectare) 0.0422
griculture
56 339 Government Non 0.0484 (Hectare) 0.0484
Agriculture ' '
57 340 Private Agriculture 0.0017 (Hectare) 0.0017
Total 5.6855

[F. No. CE-RO/NH(O)/NH-730C/2024-25/3A1]
SHAIKH AMINKHAN, Director
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